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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

Date of Order: 23,7,96

e’

M.Bheen Rao .« Applicant,
AND

1. The Joint Director, _
Subsidary Intelligence Bureau,
Taramandal Complex, 7th Floor,
Saifabad, Hyderabad -~ 4,

2. TheSecretary,
Ministry of Home Affairs,

New Delhi, .. Respondents,
Counsel for the Applicant es Mr_ P.,Guru Mua
Counsel for the Respondents . .o Mr,V.Rajeswa
CORAM

HON'SLE SHRI R,RANGARAJAN : MEMBER (ADMN,)

UDGEMENT

I Oral order as per Hon'ble Shri R.Rangarajan, Member

- e e

Cthy

ra Rao

(ABdmn,} I

Mr,P.Garu Murthy, learned counsel for the applicant

and Mr,V.Rajeswara Rao, learned standing counsedi tor

respondents,

ne

2. This OA is filed for setting aside the order No, 103/96

dated 20.,5,96 issued by Rl transferring the applicant
Hyderabad to Vijayawade and for a consequential dired

the ie5pondents to retain him at Hyderabad,

3. When the OA was takenup for admission hearing
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counsel for the applicant submitted that the applicant had

already applied for volintary retirement and hence he

not
is.desirous
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of prosecuting this OA, Hence he requests for withdrawal of
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No costs,
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Dated : 23rd7July, 196
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as withdrawn

{ R.RAVGARAT Ay )
Member (Admy, )
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Qade 874 of 1996,

Copy to:-

1. The Joint Director, Subsidary Intelligencp Bureau,

Taramandal Complex, 7th floor, Saifabad,

2, The Secretary, Ministry of Home Affairs,

3. One copy to Sri, P,Guru Murthy, advocate,

Hyd.
New Del!::i. )

CAT, Hyd.

4. One copy to Sri. V.Rajeswara Rao, addl. CGSC,CAT,Hyd.

5. One copy to Library, CAT, Hyd.

6, One spare COpY.
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